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qEF TREgH i ST A

% feeety, 8 fewwaw, 2025

FLAT. 5653(37).— FralT TLFHTL, TET TTHART ATAFIT 9245 (234 % &1 ¥ <) (R zad za
THET Sh SATTHAT FgT AT g) =l &I 35 AT IT-TT () BT & ARAT T TART FId g, T THTETH
2 S & 74T T AgIIE TS & SAHaT ored § T ToHRE §6dT &3-S, F AT, o/ooo & fF.HT
¥R/ 00 T % YET HT HHIT (FSTH, U SMes< qied I A/ AT FT T, AR ) TALE, Tl 3T
AT % A TATSA o (o0 ag A sutera g e |ferd auia = sia=t § foam w1 8, vt & &
ST A 6 SO ST Al HFATIOIT HLAT 2 |

Tl AT AR, ST g | Baag ¢, S AT=IT AT am=T 397 FF IT-4TT () T A<k T
& for UET % STANT 9T TS H T SATEHEAT 6 TR i aE § ThHiE & & Ha =T A
TR T TR |

THT T ATerT HeTw TR, T ST sttt qreerqR & forfea =7 # fham s @i
ITH ST AT AT o STuar oie |ery wriaerTy, srafrwal &t =g =9 § 37 Bt =3fer sreardt
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BT T ST 3T SAE ST 37T UHT ST ht GAaTs o TETG a7 UHT 37T S+ Fded 6 T, T
Fle I, ST Terq WTTeaTl Saeds T, Aaer FET AT af TN Fl AT HL TRl AT AT FT

AT |

3 arferfaer it e 39 i ST-emeT () W refe merw srferRT g ot A v off s sifaw

BT |

TH SATAGAAT  FANA AT ATAT I o LT AT AT AT TeqH TTIAFHTL F I FIATAT § ITAT
& oY 39e RRaas =feat g Adveror fora ST aaar 2 |

ALIAT

HETTY 57 o AT Iored F T TSTHET H&AT 9% ¢-5i1 F Foh.HT. o/ooo T AT, ¥2 /900 F oM
ST %l ST AT HLAAT T d AAAT AT qigd H 1 dierg oo,

TS T ATH: HGTAY TSI 1 AT AT

EAT Y qaeTo gedT A T &R || g wFha || 5w EEwe G \LEIRERT

e (T THTE) R

1 2 3 4 5 6

AT T ATH: TTSTYI
T FT A HERES
1 116 TR EEIRED 0.021 (FFa%) 0.021
2 117 fasft EIEEd 0.01 (%X ) 0.01
3 171 BEIl FIEEA 0.016 (FFa7) 0.016
4 176 IGEl EQEED 0.07 (373X ) 0.07
5 2 AT FIEETERIRET 0.07 (%X ) 0.07
e T q1H: HigdT q.
6 127 fasft o 0.011 (FFa7) 0.011
7 128 BEIl FIEEA 0.014 (FFa7) 0.014
8 97 IGEl EQEED 0.027 (3%47) 0.027
Tie FT AT GTHEST
9 31 IGEl EIRE? 0.021 (37 0.021
10 38 fasfr o 0.013 (FFT ) 0.013
11 39 fasft FIEEA 0.012 (FFa7) 0.012
e T A RET SHed
12 152 fasft FIEEA 0.024 (FFa7) 0.024
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13 155 BEll o 0.008 (F=¥ ) 0.008
UEEIKIEHCISEISUIC]
14 1335 fasft o 0.26 (FFa7) 0.26
15 1336 fsft FIEEd 0.232 (ZFa¥) 0.232
16 1384 fsft FIEEd 0.079 (FFa¥ ) 0.079
17 1385 fasft o 0.018 (FF4¥ ) 0.018
18 1386 fsft FIEEd 0.207 (ZFa¥) 0.207
19 1392 fasft o 0.045 (ZF7T ) 0.045
20 1395 fsft FIEE] 0.092 (zFa¥ ) 0.092
21 1396 BEll FIEEA 0.008 (FFa7 ) 0.008
22 1399 fasft o 0.003 (3F=a7 ) 0.003
23 2098 BEll FIEEA 0.309 (FFa7) 0.309
24 2099 fasft o 0.082 (3F=47 ) 0.082
25 358 BEll FIEEA 0.067 (247 0.067
UEEIGIERIEIE
26 33 AT EIEETEEILET 0.071 (FAT) 0.071
27 34 TR EEIRED 0.03 (FFX ) 0.03
28 36 fasft o 0.034 (3F47) 0.034
29 66 TR EEIRED 0.045 (2Fa7 ) 0.045
30 67 AT FIEETERIRET 0.028 (zFa7) 0.028
Total 1.927

[®T. 9. RW/NH-12014/135/2024-MAH/Zone-1V/3A1]

g A HET, Aaw
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 8th December, 2025

S.0. 5653(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act,1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which is given in the Schedule below, is required for Building
(Widening/Two lane with paved shoulder/four laning etc.),maintenance,management and operation of National
Highway No0.161-G in the stretch of land from Km 0/000 to Km. 42/100 in the district of Akola in the state of
MAHARASHTRA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, raise objections to the use of such land for the aforesaid purpose under sub-section(1)
of section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, the Sub Divisional Officer Balapur,
in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such
further enquiry, if any, as the Competent Authority thinks necessary, by order, either Allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be covered under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structure falling NH-161G within the stretch of the land
from Km 0/000 to Km 42/100 in the District of Akola in the state of Maharashtra.

State: MAHARASHTRA ||District: AKOLA |
SI. No. Survey/Plot Type of Land || Nature of Land Area Area
Number (in Local Unit) (in Hectares)

Lt | 2 L s L 4 5 | 6 |
|Ta|uk: Balapur |
Village: Kasarkhed |
1 116 Government ’Izon_- 0.021 (Hectare) 0.021

griculture

|2 ||117 ||Private ||Agricu|ture || 0.01 (Hectare )|| 0.01|
13 171 ||Private |Agriculture || 0.016 (Hectare )| 0.016|
|4 ||176 ||Private ||Agricu|ture || 0.07 (Hectare )|| 0.07|
5 2 Common ﬁg::gﬁ:zﬂ:gmon— 0.07 (Hectare) 0.07
|Vi||age: Mandva BK. |
l6 [[127 ||Private |lAgriculture || 0.011 (Hectare )|| 0.011]
7 ||128 ||Private |Agriculture || 0.014 (Hectare )| 0.014
|8 ||97 ||Private ||Agricu|ture || 0.027 (Hectare )|| 0.027|
[Village: khamkheda |
|9 ||31 ||Private ||Agricu|ture || 0.021 (Hectare )|| 0.021|
|10 ||38 ||Private ||Agricu|ture || 0.013 (Hectare )|| 0.013|
|1l ||39 ||Private ||Agricu|ture || 0.012 (Hectare )|| 0.012|
|Vi||age: Sangvi Jomdev |
|12 ||152 ||Private ||Agricu|ture || 0.024 (Hectare )|| 0.024|
|13 ||155 ||Private ||Agricu|ture || 0.008 (Hectare )|| 0.008|
|Vi||age: Wadegaon |
|14 ||1335 ||Private ||Agricu|ture || 0.26 (Hectare )|| O.26|
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|15 ||1336 ||Private ||Agricu|ture || 0.232 (Hectare )|| 0.232|
16 ||1384 ||Private |Agriculture || 0.079 (Hectare )| 0.079|
17 |[1385 ||Private |lAgricutture || 0.018 (Hectare )|| 0.018|
|18 |[1386 ||Private lAgricutture || 0.207 (Hectare )| 0.207|
19 11392 ||Private |Agriculture || 0.045 (Hectare )| 0.045|
20 |[1395 ||Private |lAgricutture || 0.092 (Hectare )|| 0.092]
21 |[1396 ||Private lAgricutture || 0.008 (Hectare )| 0.008|
22 111399 ||Private |Agriculture || 0.003 (Hectare )| 0.003]
23 |[2098 ||Private |lAgricutture || 0.309 (Hectare )|| 0.309)|
24 |[2099 ||Private lAgricutture || 0.082 (Hectare )| 0.082]
|25 11358 ||Private |Agriculture || 0.067 (Hectare )| 0.067|
|Village: Gazipur |
26 33 Common ﬁgr?"”'t“re/ Non- 0.071 (Hectare ) 0.071
griculture

27 34 Government ,':g?i-cul twre 0.03 (Hectare ) 0.03
28 |36 ||Private lAgriculture || 0.034 (Hectare )| 0.034
29 66 Government ,':g?i-cul ture 0.045 (Hectare) 0.045
30 67 Common ﬁg;:gﬁ:xi‘;/ Non- 0.028 (Hectare ) 0.028

Total|| 1.927|

[F. No. RW/NH-12014/135/2024-MAH/Zone-1V/3A1]
SHAIKH AMINKHAN, Director
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